INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF A BENCH FOR 07-SEPTEMBER-2026 (MONDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO. 2640 642 4977 PASSWORD : 123456

Srl | Appeal Number Asz:’rt' Assessee Name Remarks

1 |[ITA 2820/PUN/2024/-2014-15 | [D] DR. PATANGRAO KADAM SONHIRA S.S.K LTD (E-FILE)

2 | CO40/PUN/2026 4~ 2014-15 |[D] DR. PATANGRAO KADAM SONHIRA S.S.K LTD

3 [ITA 1537/PUN/2025)-2015-16 l\E;\JAA[:/lsI}_-er}/él-\IFIIEQ)FiAKARI RUGNALAYA ANI SANSHODHAN KENDRA

4 [ITA 2037/PUN/2025,-2017-18 | [A] ALKA MANSING GAIKWAD (E-FILE)

5 |ITA 2052/PUN/202§/‘2016-17 [A] ALKA MANSING GAIKWAD (E-FILE)

6 |[TA 2111/PUN/2025| 2018-19 | [D] JAYSHREE SANJAY MANBHAV (E-FILE)

7 |ITA 2437/PUN/202/5/2016—17 [A] JHAVERI FAMILY TRUST (E-FILE)

8 |ITA 3332/PUN/202§ .-2019-20 | [D] AYODHYA BHAUSAHEB PAWAR (E-FILE)

9 | ITA 63/PUN/2026 A 2016-17 fA] BHAMARE INFRASTRUCTURE PRIVATE LIMITED (E-FILE)

10 |ITA 504/PUN/2026Z/2015—16 [A] KIRAN DHANENDRA KAKANI (E-FILE)

11 | ITA 629/PUN/2026-2013-14 | [A] LOKNETE BALASAHEB DESAI SSK

12 | €O 51/PUN/2026 ¥ 2014-15 K[:émkamlj\llzlEA I/:\I\/L\/EA)DE JAWAHAR SHETKARI SAHAKARI SAKHAR
13 | ITA 770/PUN /2026{ _1997-08 K[:']lelih//\\PfﬁDNNA AWADE JAWAHAR SHETKARI SAHAKART SAKHAR
14 | ITA 771/PUN/2026 | 1998-99 K[:}]{}L(:kaEﬁllj\lNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
15 | ITA 772/PUN/2026,. | 1999-2000 éﬁémkaﬁﬁgNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
16 | ITA 773/PUN/2026 |, 2000-01 }E:l]{mkaET/'\DNNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
17 | ITA 774/PUN/2026 |- 2007-08 K[AAl]z }l((:kl&ll\xPlL?ﬁl)\lNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
18 | ITA 775/PUN/2026 |, ~2008-09 K[;\}]{}I((:kh/:\Pf_f_\IID\INA AWADE JAWAHAR SHETKARI SAHAKART SAKHAR
19 | ITA 776/PUN/2026 }: 2009-10 K[:}]{}I((:kamlj\lNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
20 | ITA 777/PUN/2026 & 2010-11 &%mkafﬁgNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
21 | ITA 778/PUN/2026 [2011-12 g:}]zmkh//\\PE/_\gNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
2 | ma 779/PUN/2026(/2012—13 K[:&}I((:E’:IAAPLP#)\INA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR

e

23 | ITA 780/PUN/2026 [ 2013-14 K[:}]{}I((:khﬁPfﬁgNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
24 | ITA 781/PUN/2026 /,2015-16 K[:}]{KK:kaBL_‘\lI)\lNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
25 | ITA 782/PUN/2026 |<3017-18 g&mkaLPﬁgNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR

=
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Srl | Appeal Number A$Z:1rt. Assessee Name Remarks
26 | ITA 783/PUN/2026_|< 2020-21 g&mkafﬁgNA AWADE JAWAHAR SHETKARI SAHAKARI SAKHAR
27 | ITA 980/PUN/2026,1-2010-11 K[E&KKHAAEI@PEIAM[\#Q DA\(A[/EAI?IE EJ)AWAHAR SHETKARI SAHAKARI SAKHAR
28 |ITA 1331/PUN /2022 | 2017-18 K[/_\D&KK:AI{'I\.JAAPEI,?/II\Q_Q DA\(/\QFDIE EJ;AWAHAR SHETKARI SAHAKARI SAKHAR
29 [ITA 1332/PUN /2026‘ |_2020-21 K[AI?I%KK:A_I@P&AMI\II_I\II_/E\ BM(AQ::DIEL EJ)AWAHAR SHETKARI SAHAKARI SAKHAR
30 |TA 2182/PUN/2026//2014—15 }EE&?:'AL’@PFT{XSI(\I?—Q\(VSDE JAWAHAR SHETKARI SAHAKARI SAKHAR
31 |ITA 1186/PUN/202§/2015—16 [A] JAYESH DEVKUMAR KHATRI (E-FILE)

32 [ITA 1228/PUN/2026_ ,~2019-20 | [A] GIMARAM LAKHAJI PARIHAR (E-FILE)

33 |ITA 2713/PUN/2025]-2019-20 | {A] GIMARAM LAKHAJI PARIHAR (E-FILE)

34 |ITA 1590/PUN/2029/2011-12 [A] DAVID KOIL PILLAI (E-FILE)

35 |ITA 1591/PUN/2026}- 2011-12 | [A] DAVID KOIL PILLAI (E-FILE)

36 |ITA 2405/PUN/202§//2015—16 [A] KETAN BALDEV KHANNA (E-FILE)

37 [ITA 2413/PUN/202§,/2019—20 [A] KRISHNAGAR RANGNATH RAHINJ (E-FILE)

38 |ITA 2419/PUN/2026,-2013-14 | [A] GOKUL DISTRIBUTORS (E-FILE)

39 |ITA 2420/PUN/202Q(§013—14 {A] GOKUL DISTRIBUTORS (E-FILE)

40 |ITA 2421/PUN/2026)-2013-14 | [A] GOKUL DISTRIBUTORS (E-FILE)

41 (ITA 2424/PUN/2026,-2013-14 | [A] HARISHCHANDRA HIRU GHARAT (E-FILE)

42 |ma 2428/PUN/202§, 5015-16 (Ezlﬁl:IJlf\EI)BHAVANI MAHILA GRAMIN BIGARSHETISAH PATSANSTHA
43 [ITA 2431/PUN/2026)2019-20 | [A] KESHAV BHACHU JADHAV (E-FILE)

44 |ITA 2443/PUN/202§/2014—15 [A] BHARAT RAMRAO MUKTAWAR

45 |ITA 2449/PUN/2026}~2022-23 | [A] BHANDARI -PATEL VENTURE

46 [ITA 2486/PUN/202(; ,~"2017-18 | [A] DEEPAK DATTATRYA AKOLKAR

47 [ITA 2493/PUN/2026‘/2014—15 [A] BABU NAMDEO WAKADKAR

AssE'@ﬂ'egistrar

03-Sep-2026




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF A BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO. 2640 642 4977 PASSWORD : 123456

Srl | Appeal Number A$Z':rt' Assessee Name Remarks
1 [ITA 1371/PUN/2025| 2018-19 | [A] ABHINANDAN ARINJAY GANDHI (E-FILE)
2 | CO 1/PUN/2026_+-3017-18 | [A] AMARNATH KISANLAL PARDESHI (E-FILE)
3 [[TA 1759/PUN/2025|-2017-18 | [D] AMARNATH KISANLAL PARDESHI (E-FILE)
4 |ITA 2498/PUN/2026]~3013 | [D] ASHOKA BUILDCON LIMITED (E-FILE)
5 53/156,5(15/)2%26 b 2012 | [D] ASHOKA BUILDCON LIMITED (E-FILE)
6| . 4/%,5\‘5/)2%26 _t 2014 | [D] ASHOKA BUILDCON LIMITED (E-FILE)
7 77};&%3)2’(‘)26 _b 2011 | [D] ASHOKA BUILDCON PVT. LTD. (E-FILE)
8 78/156,5\15/)2%26 _t 2015-16 | [D] ASHOKA BUILDCON LIMITED (E-FILE)
9 ITSSA -~ b 501112 | [A] ASHOKA BUILDCON LIMITED (E-FILE)
87/PUN/2026
10 ITSSA - L 5012-13 | [A] ASHOKA BUILDCON LIMITED (E-FILE)
88/PUN/2026
11 89/IFTLS|S\JS/)2%26 - 2014-15 | [A] ASHOKA BUILDCON LIMITED (E-FILE)
12 90/%?\3)2%26 + 2015-16 | [A] ASHOKA BUILDCON LIMITED (E-FILE)
13 gl/lgé[s\ls/)z’(\m A 2013-14 | [A] ASHOKA BUILDCON LIMITED (E-FILE)
14 [ITA 2692/PUN/2025|,-2023-24 | [A] INDUMATI H R FACILITIES PRIVATE LIMITED (E-FILE)
15 | ITA 916/PUN/2026,/-2013-14 | [A] ALIBAG MACHIMAR SAHAKARI SOCIETY LTD. (E-FILE)
16 [ITA 1062/PUN/2026] ’/Appl\lli(c);ble [A] APPROACH HELPING HANDS FOUNDATION (E-FILE)
17 [ITA 1063/PUN/2026] {pp':cc’;ble [A] APPROACH HELPING HANDS FOUNDATION (E-FILE)
18 [ITA 1232/PUN/2026|-2018-19 | [A] KAILASH NANASAHEB PAWAR
19 [ITA 1257/PUN/2026].-2020-21 | [A] FOREST COUNTY CO OPERATIVE HOUSING SOCIETY LIMITED
20 [[TA 1505/PUN/2026/-2017-18 | [A] DINESH PARAMSUKH TAVAR (E-FILE)
21 [ITA 1532/PUN/2026/-7019-20 | [D] GORDON JEMES CALDER (E-FILE)
22 [ITA 1576/PUN/2026/-2015-2016 | [A] IMTEYAZ ABDUL SAYYAD (E-FILE)
23 [ITA 1583/PUN/2026{"2018-19 | [A] AKRAM KARIM KHAN (E-FILE)
24 |ITA 1584/PUN/2026{"2018-19 | [A] AKRAM KARIM KHAN (E-FILE)
25 |[TA 1592/PUN/2026¢2016-17 | [A] IMTEYAZ ABDUL SAYYAD (E-FILE)
26 [TTA 1593/PUN/2026[3017-2018 | [A] IMTEYAZ ABDUL SAYYAD (E-FILE)
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27 [ITA 2462/PUN/2026.-2016-17 | [A] GNYANOBA DAGADU MASURKAR (E-FILE)

28 |ITA 2463/PUN/2026}-2016-17 | [A] GNYANOBA DAGADU MASURKAR (E-FILE)

29 |ITA 2468/PUN/2026¢2020-21 | [A] CHARUDATTA SURESH SADGUNE (E-FILE)

30 |ITA 2474/PUN/2026[- NA [A] JAMIA ISLAMIA ISHAATUL UL OOM AKKALKUWA (E-FILE)

31 |ITA 2475/PUN/2026-7017-18 | [A] KOLHAPUR DISTRICT CENTRAL CO-OP BANK LTD (E-FILE)

Ass%ﬁegistrar

03-Sep-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF A BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO. 2640 642 4977 PASSWORD : 123456

Assmt.

Srl | Appeal Number Year Assessee Name Remarks
1 [Ta 3283/PUN/2026| 232223 70| [A] ABHDAT TRUST (E-FILE)

2 [[TA 3282/PUN/2026] 3922022'62_32;0 [A] ABHIJAT TRUST (E-FILE)

3. [ITA 3280/PUN/2026|% 2223 TO| [A] H.K. FIRODIA MEMORIAL FOUNDATION (E-FILE)
4 |ITA 3281/PUN/2026 129%2°22 70| [A] H.K. FIRODIA MEMORIAL FOUNDATION (E-FILE)
5 | CO29/PUN/2026_} 2014-15 | [A] MS GATEWAY TERMINALS INDIA PVT LTD

6 | CO30/PUN/2026 |, 2013-14 |[A] MS GATEWAY TERMINALS INDIA PVT LTD

7 | CO31/PUN/2026 [-2020-21 | [A] GATEWAY TERMINALS INDIA PRIVATE LIMITED
8 |ITA 849/PUN/2019 201314 | [D] M/S. GATEWAY TERMINALS INDIA PVT.LTD

9 | ITA837/PUN/2022 | 2014-15 | [A] M/S. GATEWAY TERMINALS INDIA PVT.LTD

10 | TTA 892/PUN/2022 |_-2014-15 | [D] M/S. GATEWAY TERMINALS INDIA PVT.LTD

11 |ITA 893/PUN/2022 | 2018-19 | [A] M/S. GATEWAY TERMINALS INDIA PVT.LTD

12 | ITA 894/PUN/2022 | 2017-18 | [A] M/S. GATEWAY TERMINALS INDIA PVT.LTD

13 | ITA 38/PUN/2023 /-2017-18 | [D] M/S GATEWAY TERMINAL INDIA PVT LTD

14 | ITA 40/PUN/2023 |-2018-19 | [D] M/S GATEWAY TERMINAL INDIA PVT LTD

15 [ITA 2314/PUN/2025},-2020-21 | [A] M/S. GATEWAY TERMINALS INDIA PVT.LTD

16

ITA 2311/PUN/2025|-2016-17

[A] M/S. GATEWAY TERMINALS INDIA PVT.LTD

17

ITA 2312/PUN/2025]..2017-18

[A] M/S. GATEWAY TERMINALS INDIA PVT.LTD

18 |ITA 2313/PUN/2025}-2018-19 | [A] M/S. GATEWAY TERMINALS INDIA PVT.LTD

19 [ITA 2537/PUN/2025]-2016-17 | [D] GATEWAY TERMINALS INDIA PRIVATE LIMITED (E-FILE)
20 [ITA 2538/PUN/2025|2020-21 | [D] GATEWAY TERMINALS INDIA PRIVATE LIMITED (E-FILE)
21 |ITA 197/PUN/2025 [—2016 [D] GOVIND GHANSHYAMDAS GOYAL (E-FILE)

22 |ITA 2051/PUN/2025<_2014-15 [D] DATTA AGRO SERVICES PVT. LTD. (E-FILE)

23 [ITA 2497/PUN/2026) — NA [A] BANGIYA SANSKRITI SAMSAD (E-FILE)

24 [ITA 999/PUN/2026,/2618-19 [A] ANUSHKA SHARMA (E-FILE)

25 [A] ANJALI ABHAY KULKARNI

ITA 1304/PUN/2026| -2021-22
|

26

ITA 2504/PUN/202§/2017—18

[A] GOLDEN SPARROW CORPORATION PRIVATE LIMITED (E-FILE)

27

ITA 249S/PUN/2026| 2022-23

[A] AGRAWAL SAMAJ THANA - REGISTERED (E-FILE)




CAUSE LIST OF A BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER
AND HON'BLE PAVAN KUMAR GADALE, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO. 2640 642 4977 PASSWORD : 123456

Srl | Appeal Number A;Z':rt' Assessee Name Remarks
28 |ITA 2503/PUN/2026/-2023-24 | [A] EBOR INDUSTRIES LIMITED

29 [ITA 2520/PUN/2026] -2017-18 | [A] DEEPALI STONE CRUSHER SAND (E-FILE)

30 |ITA 2517/PUN/2026,-2019-20 | [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED (E-FILE)

31 |ITA 2521/PUN/2026‘/2022-23 [A] AGC RSBIPL (E-FILE)

32 |ITA 1598/PUN/20261-2015-16 | [A] DADA KRUSHNA GHADAGE (E-FILE)

33 [ITA 2403/PUN/2026 . 2018-19 L[IAlelll?gé\l\(Jg_l-lF?fé)BIGARSHEﬂ NAGART SAHAKARI PATSANSTHA

34 |[TA 2404/PUN/20261-2022-23 [A] DHANSHARI BIGARSHETI NAGARI SAHAKARI PATSANSTHA

LIMITED (E-FILE)

Assfsta%t Registran

03-Sep-2026|




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF A BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE MANISH BORAD, ACCOUNTANT MEMBER

AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO. 2640 642 4977 PASSWORD : 123456

Assmt.

Srl | Appeal Number Assessee Name Remarks
Year
ITA
1] He7g /PUN/2024 2017-8 | [A] MANGILAL KAHAIYALAL VYAS
5 ITA . [A] KAT GUNDRU HAMAL ANNAPA PATIL S S M B CHARITABLE
2700/PUN/2024 4~ TRUST
3 ITA ) [A] KAI GUNDU HAMAL ANNAPA PATIL S S M B CHARITABLE
2699/PUN/2024 A~ TRUST
ITA
41 5143 /PUN/2025 ~Z7017-18 | [A] KUWAD BROTHERS
5 |ITA 759/PUN/2025-2017-18 | [A] AMIT SUGANCHAND SANCHETI
IT(SS)A ]
6| 47 JPUN/2026 _2017-18 | [A] GAGAN BUILDCAPERS LLP
IT(SS)A )
7| 18 PUN/2026 2016-17 |[A] GAGAN UNNATI PROMOTERS
IT(SS)A e
81 19 /PUN/2026 2017-18 |[A] GAGAN UNNATI PROMOTERS
IT(SS)A 018
9| 50 /PUN/2026 2018-19 |[[A] GAGAN UNNATI PROMOTERS
IT(SS)A 51
10| 5 punj2026 | 2017718 | [A] GAGAN ACE INFRA
IT(SS)A )
1l 5, IPUN/2026 4—2017-18 | [A] GAGAN UNNATI VENTURES
IT(SS)A )
12 24/PUN/2026 4~2017-18 | [A] GAGAN LIFESPACE
IT(SS)A R )
131 55 /PUN/2026 “ 2018-19 |[A] GAGAN UNNATI VENTURES
IT(SS)A B ]
14 25/PUN/2026 < 2016-17 |[A] GAGAN LANDMARKS
IT(SS)A B ]
15| 5e/punya026 -1~ 201718 | [A] GAGAN LANDMARKS
ITA
16 | 1474 /PUN/2026 1-2019-20 | [A] GAGAN UNNATI PROMOTERS
ITA
17| 1475/pUN/2026 < 2019-20 | [A] GAGAN ACE INFRA
ITA
18 1476/PUN/2026~T 2019-20 |[A] GAGAN UNNATI VENTURES
ITA
19| 564 IPUN/2025 _~7014-15 | [A] ARUN NAMDEV KENI (E-FILE)
20 (ITA 199/PUN/2026| 2818-19 | [A] CHITALT BOTTLING LIMITED
21 |ITA 720/PUN/2029 |_2018-19 | [A] FARAH GILLAN IRANI
22 |ITA 839/PUN/2026| 2026-2027 F[IAE]E )AGRA OBSTETRICAL AND GYNAECOLOGICAL SOCIETY (E-
-
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AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 2

MEETING NO. 2640 642 4977 PASSWORD : 123456

Srl | Appeal Number Aizr::. Assessee Name Remarks
23| 1407 /;E’l\\l 120264~ NA | [A] LEELA CHANDRA FOUNDATION

2| {o43 /;m’ 12026 4202324 | [A] DEEPALL SANJAY NIKUMBH

25| yeqs /;EAN 20264 - |[A]LEELA CHANDRA FOUNDATION

26| (cqg /;E’,"\] 12026 4~ 2017-18 | [A] DHANNA TRADERS

27 | 1ea /;E/I*\l 12026+ 2017-18 | [A] DHANA TRADERS

28| oo /;ml 120261201819 | [A] DHANNA TRADERS

29| oo /FEAN 120261201819 | [A] DHANA TRADERS

30| yee /;E?u 120261 2012-13 | [A] BEKAERT INDUSTRIES PRIVATE LIMITED (E-FILE)
c: [ /QEAN 12026 172015-16 | [A] DILIP GANGARAM BHANDARE (E-FILE)

32 [ yee /;E’l*\, 120264201314 | [A] BHARAT SHIVALING SALPE (HUF) (E-FILE)

33| osg /;EAN 12026201415 | [A] BHARAT SHIVALING SALPE (HUF) (E-FILE)

3| o6 /;EAN 120261 202021 | [D] FRANSALIAN TECHNICAL INSTITUTE (E-FILE)

35 | 100 /;E’I\\] 12026 | 2017-18 | [A] DINESH PARAMSUKH TAVAR

Assis}ﬁegistrar

03-Sep-2026|




D ‘ INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF B BENCH FOR 07-SEPTEMBER-2026 (MONDAY)

BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER

IN COURT ROOM 1

MEETING NO-2642 577 7350 PASSWORD-123456

Sr

Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 2218/PUN/2025 | 2018-19 [A] SANJAYKUMAR SURESHCHANDRA AGAR

2 | ITA 660/PUN/2026 2020-21 | [A] SATISH INJECTO PLAST PVT. LTD. (E-FILE)

[A] STATE BANK OF INDIA REGIONAL BUSINESS OFFICE III RATNAGIRI (E-

3 | ITA 1160/PUN/2026 | 2016-17 FILE)

[A] STATE BANK OF INDIA REGIONAL BUSINESS OFFICE III RATNAGIRI (E-

4 | ITA 1161/PUN/2026 | 2017-18 FILE)

5 | ITA 1253/PUN/2026 | 2019-20 [A] SANKALP NAGARI SAHAKARI PAT SANSTHA MARYADIT

6 | ITA 1337/PUN/2026 | 2015-16 [A] RAVI MALLESH KUTANURE (E-FILE)

7 | ITA 1341/PUN/2026 | 2020-21 [A] MANOJ RAMDAS YEQLE (E-FILE)

8 | ITA 1694/PUN/2026 | 2018-19 [A] THE SOCIETY OF ST MATTHEWS TAMIL CHURCH

[A] MAHAVEER GRAMIN BIGER SHETI SAHAKARI PAT SANSTHA MARYADIT

9 | ITA 1803/PUN/2026 | 2018-19 (E-FILE)

10 | ITA 1822/PUN/2026 | 2011-12 [A] RAGHUNATH RAJARAM PATIL (E-FILE)

11 | ITA 1889/PUN/2026 | 2020-2021 [A] VITTHAL KESHAV ZENDE (E-FILE)

| : [A] RATNAGIRI ZILHA KRUSHI KHATE KARMACHARI SHAHAKARI
| 12 | ITA 1950/PUN/2026 | 2018-19 PATSANSTHA MARYADIT (£-FI(£)

ITA 1962/PUN/2026 | 2024-25 ‘ [A] PEENA MUKESH SHAH

[=

14 | ITA 2305/PUN/2026 | 2015-16 [A] MANISHA RAJESH AGARWAL

15 | ITA 2312/PUN/2026 | 2017-18 [A] MR. RAMSOCH DASHRATH YADAV (E-FILE)

16 | ITA 2313/PUN/2026 | 2017-18 [A] MR. RAMSOCH DASHRATH_YADAV (E-FILE)

17 | ITA 2314/PUN/2026 | 2017-18 [A] MR. RAMSOCH DASHRATH YADAV (E-FILE)

18 | ITA 2315/PUN/2026 | 2017-18 [A] MR. RAMSOCH DASHRATH YADAV (E-FILE)

19 | ITA 2316/PUN/2026 | 2015-16 [A] PIYUSH LIFESPACES PVT, LTD. (E-FILE)

20 | ITA 2317/PUN/2026 NA [A] RUPERI-KINAR FOUNDATION (E~FILE)

21 | ITA 2318/PUN/2026 NA [A] RUPERI-KINAR FOUNDATION (E-FILE)

22 | ITA 2321/PUN/2026 | 2021 - 2022 [A] NITIN RUSHIRAM AGRAWAL (E-FILE)

ITA 2322/PUN/2026 | 2015-16 [A] SHAILA KRUSHNARAJ MANMADKAR (E-FILE)

24 | ITA 2325/PUN/2026 | 2017-18 [A] SURESH SUDAM SHELKE (E-FILE)

25 | ITA 2327/PUN/2026 | 2013-14 Q2 | [A] UTSAV LOGISTICS PRIVATE LIMITED (E-FILE)

}E ITA 2328/PUN/2026 | 2013-14 Q3 [A] UTSAV LOGISTICS PRIVATE LIMITED (E-FILE)

27 | ITA 2329/PUN/2026 | 2013-14 Q4 [[A] UTSAV LOGISTICS PRIVATE LIMITED (E-FILE)

L28 ITA 2330/PUN/2026 | 2015-16 Q1 | [A] UTSAV LOGISTICS PRIVATE LIMITED (E-FILE)

29 | ITA 2331/PUN/2026 | 2015-16 a2 [ [A] UTSAV LOGISTICS PRIVATE LIMITED (E-FILE)

30 | ITA 2332/PUN/2026 | 2015-16 Q3 | [A] UTSAV LOGISTICS PRIVATE LIMITED (E-FILE)

31 | ITA 2333/PUN/2026 | 2015-16 Q4 | [A] UTSAV LOGISTICS PRIVATE LIMITED (E-FILE)




ol

INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF B BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)
BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER
IN COURT ROOM 1
MEETING NO-2642 577 7350 PASSWORD-123456

Srl l Appeal Number |Assmt. Year Assessee Name Remarks

1 | ITA 380/PUN/2024 2012-13 | [A] NATIONAL PLY AND LAMINATES (E-FILE)

2 | ITA 2039/PUN/2024 2020-21 [D] NAGA MURALI SASIDHAR ADDALA (E-FILE)

3 | ITA 2122/PUN/2024 | 2020-2021 | [A] NAGA MURALI SHASHIDHAR ADDALA (E-FILE)

4 | ITA 2398/PUN/2025 2014 [D] MANVI HOLDING PRIVATE LIMITED (E-FILE)

5 | ITA 2377/PUN/2026 2021-22 [D] ROHIDAS MAKKAN PATIL (E-FILE)

6 CO 57/PUN/2026 2021-22 [A] ROHIDAS MAKKAN PATIL (E-FILE)

7 | ITA 1246/PUN/2026 2022-23 [A] OSCAR INFRA (E-FILE)

8 | ITA 1249/PUN/2026 2019-20 [A] MUNCIPAL CORPORATION (E-FILE)

S | ITA 1254/PUN/2026 2017-18 | [A] RAHUL ADHIKARI LEGAL HEIR OF LATE RAJENDRA MUKUND ADHIKARI

10 | ITA 1259/PUN/2026 2020-21 [A] NANASAHEB SHRIRANG MANE (=R

11 | ITA 1616/PUN/2026 2014-15 [A] MANVI HOLDINGS PRIVATE LIMITED (E-FILE)

12 | ITA 1691/PUN/2026 2018-19 [A] SANGLI URBAN CO OPERATIVE BANK LIMITED (E-FILE)

13 | ITA 1695/PUN/2026 2015-16 [A] RAMESH KALLIDAI

14 | ITA 1877/PUN/2026 | 2019-2020 [A] PINNACLE GLOBAL FOUNDATION (E-FILE)
—15 ITA 1936/PUN/2026 2017-18 [A] NANDKISHOR M OTILAL SHAH (HUF)

16 | ITA 2334/PUN/2026 2016-17 [A] RAMESH NIVRUTTI BHAGWAT (E-FILE)

17 | ITA 2335/PUN/2026 2017-18 | [A] RAMESH NIVRUTTI BHAGWAT (E-FILE)

18 | TTA 233A/PLIN/2026 2018-19 [A] RAMLCSI I NIVRUTTI BHAGWAT (E-FILE)

19 | ITA 2337/PUN/2026 2018-19 [A] PRAVEEN SINGH

20 | ITA 2350/PUN/2026 2020-21 | [A] PRATAP AMRUT PAWAR (E-FILE)

21 | ITA 2351/PUN/2026 na [A] SMART PUNE FOUNDATION (E-FILE)

22 | ITA 2361/PUN/2026 2020-21 | [A] MAJI SAINIK SAHAKARI PATSANSTHA MARYA

23 | ITA 2362/PUN/2026 2020-21 C[S]OP;)EZENSL(J)ECALI;I% REGISTRATION DEPARTMENTS GOVEMMENT SERVANTS

24 | ITA 2364/PUN/2026 2020-21 P[:T]_SIZ\,T\JDTI\}’I;\\VIBHUSHAN DR SHARADCHANDRAJI PAWAR SAHEB NAGARI SAH

25 | ITA 2365/PUN/2026 2020-21 [A] SANJIVANT SAHAKARI PAT SANSTHA, MARYADIT

26 | ITA 2373/PUN/2026 2016-17 | [A] STATE BANK OF INDIA (E-FILE)

27 | ITA 2376/PUN/2026 2015-16 | [A] SAMBALPUR BARAGARH TOLLWAY LIMITED (E-FILE)

28 | ITA 1988/PUN/2026 2015-16 | [A] SHYAM KUMAR RAMSWAMI GOUD BHANDARI (E-FILE)

29 | ITA 2378/PUN/2026 2018-19 [D] SARVAD DUDH UTPADAK ASSQOCIATION (E-FILE)

30 | ITA 2381/PUN/2026 2019-20 | [A] PRATAP RANGANATH RAUT (F-FILE)

Jo
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INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF B BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)
BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER
IN COURT ROOM 1
MEETING NO-2642 577 7350 PASSWORD-123456

Srl Appeal Number Assmt. Year Assessee Name Remarks

1 ITA 2116/PUN/2024 2017-18 [D] MANTRA PROPERTIES (E-FILE)

2 ITA 1261/PUN/2025 2017-18 [A] NIKAS CORPORATION (E-FILE)

3 ITA 1279/PUN/2025 2016-17 [D] MANSUKH TEJABHAI TIMBADIA (E-FILE)

4 ITA 2978/PUN/2025 2020-2021 | [A] MIRUS INCORP RETAIL PRIVATE LIMITED

5 ITA 2979/PUN/2025 2020-2021 | [A] MIRUS INCORP RETAIL PRIVATE LIMITED (E-FILE)

6 ITA 439/PUN/2026 2017-18 [A] RAJU ANIL BHOSALE (E-FILF)

7 ITA 1087/PUN/2026 2016-17 [A] SHANTANU DURYODHAN RANANAWARE
_8 ITA 1088/PUN/2026 2016-17 [A] SHANTANU DURYODHAN RANANAWARE

9 ITA 1258/PUN/2026 2015-16 [A] SHRUTI TEJAS HAVELE (E-FILE)

|‘1_0 ITA 1308/PUN/2026 2015-16 [A] WINWIN INNFRA INDIA PVT LTD

l 11 ITA 1309/PUN/2026 2015-16 [A] WINWIN INNFRA INDIA PVT LTD
12 ITA 1310/PUN/2026 2016-17 [A] WINWIN INNFRA INDIA PVT LTD
13 ITA 1311/PUN/2026 2016-17 [A] WINWIN INNFRA INDIA PVT LTD
14 ITA 1454/PUN/2026 2021-22 [A] R.R. CONSTRUCTIONS AND INFRASTRUCTURE INDIA PRIVATE LIMITED (E-FILE)

‘ 15 ITA 1455/PUN/2026 2022-23 [A] R.R. CONSTRUCTIONS AND INFRASTRUCTURE INDIA PRIVATE LIMITED (E-FILE)
16 ITA 1456/PUN/2026 2023-24 [A] R.R. CONSTRUCTIONS AI;ID INFRASTRUCTURE INDIA PRIVATE LIMITED (F-FILE)
17 ITA 1478/PUN/2026 2022-23 [A] SANDVIK MINING AND ROCK TECHNOLOGY INDIA PRIVATE LIMITED (E-FILE)

‘ 18 ITA 2132/PUN/2026 2026-27 [A] THE CHINCHANI TARAPUR EDUCATION SOCIETY (E-FILE)

[ 19 ITA 2133/PUN/2026 2026-27 [A] THE CHINCHANI TARAPUR EDUCATION SOCIETY (E-FILE)

[ 20 ITA 2382/PUN/2026 2019-20 [A] RAJU POPATRAO KHAJEKAR (E-FILE)

‘ 21 LIA 2383/PUN/2026 2016-17 [A] PARAG MILK FOODS LIMITED (E-FILE}

| 22 ITA 2384/PUN/2026 2019-20 [A] PARAG MILK FOODS LIMITED (E-FILE)

I 23 ITA 2385/PUN/2026 2020-21 [A] PARAG MILK FOODS LIMITED (E-FILE)

24 ITA 2386/PUN/2026 2021-22 [A] PARAG MILK FOODS LIMITED (E-FILE)
25 ITA 2387/PUN/2026 2022-23 [A] PARAG MILK FOODS LIMITED (E-FILE)
26 ITA 2398/PUN/2026 2024-25 [A] SARV ANKASH SHIKSHAN TRUST
27 ITA 2399/PUN/2026 2014-15 [A] WASIM RASHID SHAIKH
_28 I[TA 2400/PUN/2026 2026-27 [A] P N MEHTA EDUCATIONAL TRUST (E-FILE)
29 ITA 2401/PUN/2026 2026-27 [A] P N MEHTA EDUCATIONAL TRUST (E-FILE)

? ITA 2406/PUN/2026 2018-19 [A] SHIVLING ANNA DESHMUKHE (E-FILE)

31 ITA 2408/PUN/2026 2017-18 [A] VETAL BAMBARDE VIBHAG SHIKSHAN PRASARK MANDAL (E-FILE)

_3_2 7,755 T 2018-19 S[Q]CIS;rlilLE;RDA&tEEgANE KSHITEEJ RURAL NON AGRICULTURAL CREDIT CO OP
33 ITA 2410/PUN/2026 2018-19 s%\JCISEF‘ir?(IL};%ADEEEigANE KSHITEEJ RURAL NON AGRICULTURAL CREDIT CO OP
34 ITA 2411/PUN/2026 2018-19 s[ég:f;{iILqRDA(DEEEFLgANE KSHITEE] RURAL NON AGRICULTURAL CREDIT CO OP

|_35 ITA 2412/PUN/2026 2018-19 :;[SE:ISE}—{I‘?LI;%A&%EESANE KSHITEE] RURAL NON AGRICULTURAL CREDIT CO OP




NCOME TAX APPELLATE TRIBUN L, PUNE

—
CAUSE LIST OF B BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)
BEFORE HON'BLE RAMA KANTA PANDA, VICE PRESIDENT
AND HON'BLE ASTHA CHANDRA, JUDICIAL MEMBER
IN COURT ROOM 1
MEETING NO-2642 577 7350 PASSWORD-123456
Srl Appeal Number 1 Assmt. Year Assessee Name Remarks
1 ITA 1376/PUN/2024 1 2019-20 [A] SM SILVER LLP (E-FILE)
2 ITA 1664/PUN/2025 } 2014-15 [A] SARKHEL KANOHOJIHI AANGRE NAGARI SAHAKARI
3 } ITA 2690/PUN/2025 2011-12 [A] MANJUNATH VENKATRAMAN NAYAK (E-FILE)
4 ‘ ITA 3137/PUN/2025 2016-17 [A] SUREKHA SUBHASH PARVE o -
] ' ITA 3188/PUN/2025 2012-13 [A] MRS NALINI PRASHANT WAGH {E-FILE)
6 ’ ITA 117/PUN/2026 2019-20 [A] MEHUL CONSTRUCTION COMPANY PVT. LTD ]
’_7 ITA 118/PUN/2026 2020-21 [A] MEHUL CONSTRUCTION COMPANY PVT, LTD
8 ITA 119/PUN/2026 2021-22 [A] MEHUL CONSTRUCTION COMPANY PVT. LTD
9 ITA 546/PUN/2026 2019-20 [D] MEHUL CONSTRUCTION COMPANY PVT LTD (E-FILE)
10 ITA 547/PUN/2026 2020-21 [D] MEHUL CONSTRUCTION COMPANY PVT, LTD, {E=FILE)
11 | ITA 311/PUN/2026 2023-24 / [A] SHOBHA SUDAMRAO TAGAD ]
? I—ITA 569/PUN/20176 ( 2017-18 ’ [A] SHRT MAHAMFALL LA AL IARIARA LTD
’ 13 ) ITA 1157/PUN/2026 ' 2012-13 [A] NIYAZ AMIR PATEL (E-FILE)
14 ' ITA 1158/PUN/2026 ' 2012-13 [A] NIYAZ AMIR PATEL (E-FILE)
15 } ITA 1159/PUN/2026 / 2012-13 [A] NISAR PATEL (E-FILE)
’JG } ITA 1191/PUN/2026 } 2018-19 [A] REKHA SANJAY KARAMCHANDANI (E-FILE
| L | ITA 1263/PUN/2026 .| 2018-19 [ TA] MALTWADA | PANCHMANDAL [JF OSTHAN AND D IARMEUND TRUST [ ]
? TITA 1264/PUN/2026 | 2019-20 —|7\] MALIWADA PAN(MN%NFSTHAN AND DHARMFUND TRUST [F-+ 11 £)
19 | ITA 1276/PUN/2026 | 2016-17 | [A] MANOJKUMAR RAMESHCHANDRA SHAH
ITA 1306/PUN/2026 2018-19 [A] RAMDAS PARASRAM THAKARE
ITA 1461/PUN/2026 2020-21 ,[FA']_—[?_IF,\;DHUDURG ZILLA MADHYAMIK/ UCCHA MADHYMIK SHIKSHAK VA SHIKSHKETAR KARMCHAR
ITA 1479/PUN/2026 ‘ 2020-21 [ [A] VERSTAR TECHNOLOGIES LLP (E-FILE)
ITA 1826/PUN/2026 [ 2015-16 |I [A] MOHAMMED SHAKEJAN VINDHANI
ITA 1852/PUN/2026 [ 2022-23 l [A] SUNIL RAMPRATAP JINDAL (F ’UT = =
ITA 2108/PUN/2026 2015-16 | [A]?WTM RAJEEVA KATATHIL (E-FILE}
ITA 2414/PUN/2026 ﬁl 2015-20 Il [A] VDAY KANIRAM PAWAR (B-FILE)
ITA 2418/PUN/2026 r 2019-20 [A] SHEETALKUMAR PANDIT CHAUDHARI (E-FILE)
ITA 2425/PUN/2026 ( 2016-17 [A] MUNAWAR GULAB BAIG (E-FILE)
ITA 2426/PUN/2026 ( 2017-18 [A] MUNAWAR GULAB BAIG (E-FILE)
ITA 2427/PUN/2026 l 2016-17 [A] PRAMOD GULABRAO AWADE FTLE)
_'—I%EQ/PUN/ZE‘_'— 2026-2027 [[ ] VISHWAS DYAN PRABOD_HINI AND RESEARCH INSTITUTE (E-FILE}
ITA 2430/PUN/2026 2024-25 ‘ [A] P N MEHTA EDUCATIONAL TRUST (E-FILE)
ITA 2434/PUN/2026 2026-2027 r [A] M K (MAHADEO KOGANURE) FOUNDATION (E-FILE)
ITA 2437/PUN/2026 2010-11 ’ [A] NILESH SHRINARAYAN MANIYAR (E-FILE)
ITA 2438/PUN/2026 2017-18 ' [A] SANJAY SUKALAL PAWAR (E-FILE)
ITA 2439/PUN/2026 2017-18 } [A] STATE BANK OF INDIA PHALTAN (E-FILE)
ITA 2440/PUN/2026 2020-21 .| [A] PRANALL PRAVIN GHARA] (ReFILE)
| 38 | ITA 2441/PUN/2026 f 2020-21 [A] VIDAYKUMAR ZUMBERLAL BAFANA
’ 39 _[_ ITA 2442/PUN/2026 || 2021-22 [A] VDAYKUMAR ZUMBERLAL BAFANA
40 [ ITA 2445/PUN/2026 } 2013-14 [A] SHRIRAM GRAMIN SANSHODHAN VA VIKAS PRATISHTHAN
B o B - - - Mﬂﬂaﬁsf:;?aj




INCOME TAX APPELLATE TRIBUNAL, PUNE

[ I
CAUSE LIST OF C BENCH FOR 07-SEPTEMBER-2026 (MONDAY)
BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
. AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
IN COURT ROOM 3
| MEETING NO.- 2642 016 9560 PASSWORD- 123456 B
Srl | Appeal Number A$smt. Assessee Name Remarks
ear
1 HGHED 2022-23 | [A] SINCRO DIGITAL MARKETING INDIA PRIVATE LIMITED (E-FILE)
674/PUN/2026 « : '
5 IT(TP)A L 502223 [A] GLOBALIZATION HR SOLUTIONS INDIA PRIVATE LIMITED (E-
808/PUN/2026 | FILE)
3 T AY 2022-23 | [A] LINK UP MITAKA LIMITED (E-FILE)
924/PUN/2026 J
Assis 'b.(strar
03-5ep-2026
INCOME TAX APPELLATE TRIBUNAL, PUNE ‘
CAUSE LIST OF C BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)
BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
IN COURT ROOM 3
_ _ - MCETING NO. 2642 016 9560 PASSWORD- 123456 i
-' Srl | Appeal Number Gl Assessee Name Remarks
Year
1 |ITA 1593/PUN/2024{" 2020-21 | [A] PRODAIR AIR PRODUCTS INDIA PRIVATE LIMITED
5> ITa 2244/PUN/202§)020-2021 F[IAL]EJ\OHNSON MATTHEY CHEMICALS INDIA PRIVATE LIMITED (E-
3 IT(TP)A . 9021-22 [A] JOHNSON MATTHEY CHEMICALS INDIA PRIVATE LIMITED (E-

3129/PUN/2025 “]

FILE)

4 |[TA 2030/PUN/2025] . 2020-21 | [D] ANSYS INC. (E-FILF)
IT(TPA ] U E
5 | g17punj2026 | 2022 23 | [A] EXUSIA INDIA PRIVATE LIMITED (E-FILE)

Asﬁt Registran

03-Sep-2026




INCOME TAX APPELLATE TRIBUNAL, PUNE
o 1
CAUSE LIST OF C BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)
BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
IN COURT ROOM 3
MEETING NO.- 2642 016 9560 PASSWORD- 123456
Srl | Appeal Number Aiz:rt. Assessee Name Remarks
1 |ITA 295/PUN/2018 |2013-14 | [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LTD
] [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LTD, (SUCCESSORS
2 |ITA 1918/PUN/2018] 201415 |reyppeemng INDIA PVT.LTD)
) [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED
3 [ITA 1946/PUN/2019L +2015-16 | g )~ £s5ORS TO CAPGEMINI INDIA PRIVATE LIMITED)
) [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED, (EARLIER
4 |ITA 2097/PUN/2019), 201516 |y o\ yN AS IGATE GLOBAL SOLUTIONS LTD)
A ] [A] M/S CAPEGEMINI TECHNOLOGY SERVICES I LTD (FORMERLY
> | 1TA 281/PUNJ2021 L\ 201617\ o AS IGAGE GLOBAL SOLUTIONS LTD)
6 | ITA 241/PUN/20224-2017-18 | [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED
7 | ITA 716/PUN/2022 }-2018-19 | [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED
8 |ITA 1025/PUN/2023| ~2019-20 | [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED
IT(IT)A ]
9 | 2803/PUN/2024 < 202122 | [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED
10 |ITA 1985/PUN/2024[12020-21 | [A] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED (E-FILE)
IT(TP)A A )
11| ggopUN 2026 < 202223 | IA] CAPGEMINI TECHNOLOGY SERVICES INDIA LIMITED (E-FILE)
12 | ITA 209/PUN/20214+ 2016-17 | [A] RIETER INDIA PVT. LTD
13 | ITA 499/PUN/2022 |- 2017-18 |[A] RIETER INDIA PRIVATE LIMITED, PUNE
14 | ITA 630/PUN/2022472018-19 | [A1 RIETER TNDITA PRIVATF | TMITFD. PUNF
IT(IT)A ) .
15| g30/pUN/2025 o 202223 | [A] RIETER LIMITED
16 |ITA 1951/PUN/2024| .2020-21 | [A] MERCEDES-BENZ INDIA PVT. LTD.
IT(TP)A . ]
17 | 2g70/pUNy2024 | 2021-22 | [A] MERCEDES BENZ INDIA PRIVATE LTD
18 2 IR * 2022-23 | [A] UBISOFT ENTERTAINMENT INDIA PRIVATE LIMITED
463/PUN/2026 7
19 IT(TPIA 7 5022-23 | [A] JADE GLOBAL SOFTWARE PRIVATE LIMITED (E-FILE)
1095/PUN/2026
Assista istrar
03-Sep-2026

)Y




INCOME TAX APPELLATE TRIBUNAL PUNE

CAUSE LIST OF ¢ BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, A.M. & FIRST AVAILABLE J.M.
WEBEX MEETING NO. : 2642 016 9560 PASSWORD : 123456

|srl |Appeal Number [Ay |Assessee Nate Remarks
IT(TP)A [
022-
Q| 400/PUN/2026 7~ |2022-23| [A] EMBASSY PUNE TECHZONE PRIVATE LTD
IT(TP)A
3 455/PUN/2026 2022-23| [A] PLEX SYSTEMS PRIVATE LIMITED (E-FILE)
3 IT(TP)A ~ 2022-23| [Al AMPACET SPECIALITY PRODUCTS PRIVATE LIMITED (E-
974/PUN/2026 FILE)
L‘ IT(TP)A 7 —— [A] SIEMENS INDUSTRY SOFTWARE (INDIA) PRIVATE
| '[1336/PUN/2026 LIMITED (E-FILE)

=

5



INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 07-SEPTEMBER-2026 (MONDAY)
BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER
‘ IN COURT ROOM 3
MEETING NO.- 2642 016 9560 PASSWORD - 123456
srl | Appeal Number Aizl:rt. Assessee Name Remarks
1 |ITA 1320/PUN/2026-/ 2017-18 | [A] FAIZAN ABDUL HAMID SHEKASAN (E-FILE)
2 |ITA 1374/PUN/2026{/ 2018-19 | [A] ANNA RANUJI BHUIBAL (E-FIILE)
3 | ITA 1582/PUN/2026 | . 2018-19 |[A] AKRAM KARIM KHAN (E-FILE)
4 | ITA 1804/PUN/2026 L 2013-14 | [A] DILIP SHIVAJL CHAVAN (E-FILE)
5 | ITA 1811/PUN/2026 | . 2020-21 | [A] MUSTAFA JAINUDDIN AMRELIWALA (E-FILE)
6 |ITA 1836/PUN/2026./2015-16 [A] UDAY BABURAO CHOUGULE (E-FILE)
7 | 17A 2522/PUN/2026” 2019-20 ]\EJQ]RSEDI(%_I:!él/\ililFééECVl\LTDIDI/\;/}T/?ILENAGARI SAHAKARI PATH SANSTHA
8 | ITA 2596/PUN/2026 |-2012-2013 | [A] NITYANAND RAJU SHETTY (E-FILE)
| 9 l ITA 2600/PUN/2026(2024-2025 [A] SMT. PRIYANKA DIPAK JADHAV (E-FILE)
10 | ITA 2844/PUN/2026 I/ 2019-20 | [A] SUNIL KRISHNAJI POTDAR (E-FILE}
_11 ITA 2845/PUN/2026 | 2010-11 | [A] GEETA GAJADHAR GUPTA
’_12 ITA 2846/PUN/2026 /2019-20 [A] MANKESHWAR COMMUNICATION
13 | ITA 2855/PUN/2026 ~2013-14 [A] VEERSEN BALKRISHNA GAIKWAD (E-FILE)
14 | ITA 2869/PUN/2026 L+ 2012-13 | [A] SATISH JAGANNATH RAHATE (E-FILE)
;_15 1TA 2870/PUN/2026 ,/2017-18 [A] SMITA SATISH RAHATE (E-FILE)}
16 | 1TA 2871/PUN/2026 L 2020-21 L'EEI-EJFIFEAEI)GAD DISTRICT POLICE COOPERATIVE CREDIT SOCIETY LIMITED
17 | ITA 2872/PUN/2026 |~2020-21 | {A] RAJENDRA RAMANLAL CHHALLANI (E-FILE)
E ITA 2874/PUN/2026 L2020 - 2021 L[[?\}ll?éle?EO,gi&HA PRATHAMIK SHIKSHAK SAHAKARI PATPEDHI
19 | ITA 2880/PUN/2026.4~ 2018-19 [A] SANJAY SUKALAL PAWAR (E-FLLE)
20 | ITA 2882/PUN/2026 7" 2020-21 | [A] SUDHAKAR PURU-S-HOTFAM BHALERAO (E-FILE)
21 | ITA 2884/PUN/2026,. 2017-18 | [A] MUKUND ENGINEERS
Assistant Registran
03-Sep-2026|

|74

b




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 08-SEPTEMBER-2026 (TUESDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

MEETING NO.- 2642 016 9560 PASSWORD - 123456

Assmt,
Year

Sr Assessee Name Remarks

Appeal Number

1 | ITA 3066/PUN/20254~ 2015-16 | [A] AYAZ FAYAZUDDIN SHAIKH

2 | ITA 440/PUN/2026 |-~2014-15 |[A] MR MADANLAL GOVARDHANDAS SHAH

[A] PRAKASH NAGARI SAHAKARI PATHOSANSTHA MARYADIT,

3 | TTA 1042/PUN/2026 |7 2019-20 ) smpyR, TALUKA WALWA (E-FILE)

4 [ITA 1672/PUN/2026 |<72023-24 | [A] PUNE METROPOLITAN DISTRICT TENNIS ASSOCIATION

ITA 1909/PUN/2026-7” 2017-18 | [A] MR. ANIL DAGADU PAWAR (E-FILE)

ITA 1966/PUN/2026 |~ 2016-17 | [A] SANJAYKUMAR KANTILAL PITALE

7 |ITA 1971/PUN/2026 +~ 2017-18 | [A] SANJAYKUMAR KANTILAL PITALE

8 |ITA 1972/PUN/2026 |- 2015-16 | [A] SANJAYKUMAR KANTILAL PITALE

9 | ITA 2472/PUN/2026 L~ 2011-12 | [A] RAJWARDAN AJITRAC GHORPADE

[A] BHAGWAN SHREE AGRASEN NAGARI SAHAKARI PATSANSTHA

10 [1TA 2480/PUN/2026'/ 2022-23 MARYADIT (E-FILE)

11 | ITA 2889/PUN/2026 |~ 2016-17 | [A] SUSHMA TANAJT ALRAT

12 | ITA 2897/PUN/20264~ 2012-13 | [A] SAYYAD RIYAZUDDIN MAZHARUDDIN JILANI

13 | ITA 2901/PUN/2026 |~ 2023-24 | [A] SHREE EQUIPMENTS (E-FILE)

14 | ITA 2912/PUN/2026 .- 2018-19 | {A] SETH BECHARDAS MANCHAND JAIN SHWETAMBER TRUST (E-FILF) |

| 15 | ITA 2913/PUN/2026 |~ 2024-25 ||A] JEAN SANDRA MARISE ALVARES (E-FILE)

16 | ITA 2914/PUN/2026 |~ 2015-16 | [A] ROHIDAS KHOBARAJI CHAVAN (E-FILE) '

17 | ITA 2919/PUN/2026 7" 2016-17 |[A] RAMRAO NAMDEO THAKARE (E-FILE)

18 | ITA 2925/PUN/2026 |~ 2012-13 | [A] ROYAL SWAN CHARITABLE MINORITY TRUST

19 | ITA 2927/PUN/2026 [~ 2014-15 | [A] ROYAL SWAN CHARITABLE MINORITY TRUST

20 |ITA 2928/PUN/2026 [~ 2021-22 | [A] SHANTILAL KHIVANSARA HUF

21 | ITA 2937/PUN/2026.47 2015-16 | [A] KHANDU BABAN WALUN)J (E-FILE)

22 | ITA 2940/PUN/2026 [~72020-21 | [A] LATA KAILASH VHADAGAR (E-FILE)

Assista egistrar
03-Sep-2026




INCOME TAX APPELLATE TRIBUNAL, PUNE

CAUSE LIST OF SMC BENCH FOR 09-SEPTEMBER-2026 (WEDNESDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, ACCOUNTANT MEMBER
AND HON'BLE VINAY BHAMORE, JUDICIAL MEMBER

IN COURT ROOM 3

MEETING NO.- 2642 016 9560 PASSWORD - 123456

Srl | Appeal Number Aizr:rt. Assessee Name Remarks
1 | ITA 1074/PUN/20254" 2012-13 | [A] BAZM E IMDADIA
2 | ITA 3090/PUN/2025 |~ 2023-24 | [A] RAJENDRA BABASAHEB WABALE
3 | ITA 2051/PUN/2026 [~ 2020-21 | [A] BIPIN ARUN JADHAV (E-FILE)
4 |1TA 2087/PUN/2026 |2022 - 2023 | [A] ABHIJEET RAMPRASAD BAGLANE (E-FILE)
5 | ITA 2088/PUN/2026 2020 - 2021 | [A] ABHIDEET RAMPRASAD BAGLANE (E-FILE)
6 | ITA 2089/PUN/2026 | 2023 - 2024 | [A] ABHIJEET RAMPRASAD BAGLANE (E-FILE)
2 | 17A 2533/PUN/2026 |- 2016-17 s[:gisl\ilrﬁi QQISBSR[ES_EEIEI)BABASAHEB PATIL SARUDKAR SHIKSHAN
8 | 1TA 2576/PUN/2026 |_-2018-19 é:&g?:fl:?gigilﬁ?ADHYAMlK SHIKSHAK & SEVAK SAHAKARI PAT
9 | ITA 2941/PUN/2026 |~ 2016-17 | [A) SANTOSH JAGANNATH MISAL
10 | ITA 2944/PUN/2026 /2018-19 [A] PADAM TEA CORPORATION (E-FILE)
11 | ITA 2946/PUN/2026 |+ 2015-16 | [A] NANDKUMAR SHELAR (E-FILE)
12 | ITA 2947/PUN/2026 |- 2020-21 | [A] VISHAL VIJAY MALEKAR (E-FILE)
13 | ITA 2948/PUN/2026 |~ 2015-16 | [A] ASHWINT AJAY LELE (E-FILE)
v sssapovzonst ares [DILATE ML DACIOUEAT S A, THROUGHLECAL A
15 | ITA 2960/PUN/2026 |+ 2016-17 | [A] SHRUTHI JEETENDRA MANDAPE (E-FILE)
16 | ITA 2965/PUN/2026 |~* 2015-16 | [A] SURESH DATTATRAY DHIKALE (E-FILE)
17 | ITA 2966/PUN/20261°2014-2015 | [A] SHALMILI GAJANAN GAWANKAR (E-FILE)
18 | ITA 2972/PUN/2026 1" 2022-23 | [A] ANUPAM NANDLAL AGRAWAL (E-FILE)
19 | ITA 2975/PUN/2026+ 2020-21 | [A] MANISH KISHORE (E-FILE)
Assistant Registrar
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INCOME TAX APPELLATE TRIBUNAL PUNE

CAUSE LIST OF SMC BENCH FOR 10-SEPTEMBER-2026 (THURSDAY)

BEFORE HON'BLE DR. DIPAK P. RIPOTE, A.M. & FIRST AVAILABLE T.M.
WEBEX MEETING NO. : 2642 016 9560 PASSWORD : 123456

Srl

Appeal Number AY

Assessee Name

Remarks

ITA 31 19/PUN/2025/ 2017-18

[A] MALLAREDDY MADDURI (E-FILE)

n

ITA 108/PUN/2026 ~|2017-18

[A] PIYUSH RAJENDRA AMRITKAR

w

ITA 406/PUN/2026 ~(2013-14

[A] ABDUL KADIR IBRAHIM ANTULE (E-FILE)

ITA 1195/PUN/2026,

& 2018-19

[A] GRUHALAXMI NAGARI SAHAKART PATSANSTHA MARYADIT

ALIBAG

ITA 2478/PUN/2026/ 2021-22

[A] SHARADA GRAMIN BIGARSHETI SAHAKARI PATSANSTHA

MARYADIT (E-FILE)

ITA 2648/PUN/2026 |2011-12
-

[A] SAGAR RAJENDRA CHAUDHARI (E-FILE)

ITA 2710/PUN/2026 |2013-14

ITA 2976/PUN/202/6 2020-21

[A] NISAR MOHAMMAD MUSA MALANS (E-FILE)

[A] KIRTI GOVINDRAO PATHAK

ITA 2987/PUN/20%6/ 2015-16

[A] VILAS BHALCHANDRA DANDGAV AL (E-FILE)

ITA 2990/PUN/20§ 2022-23

[A] KALAVATI MAHENDRA JAIN (E-FILE)

ITA 2998/PUN/202£>/ 2018-19

[A] HADT SHAIKH MOHD

ITA 3007/PUN/2026/_ 2018-19

[A] ENGINEERING CREDIT CO-OPERATIVE SOCIETY LIMITED

ITA 3008/PUN/2026 |2020-21
-~

[A] ENGINEERING CREDIT CO-OPERATIVE SOCIETY LIMITED

14

ITA 3009/PUN/202(6' 2013-14

[A] SURAT BALASAHEB CHAKOR

15

ITA 3010/PUN/2026 |2014-15
- |

[A] SURAT BALASAHEB CHAKOR

16

ITA 3027/PUN/202£ 2020-21

17

ITA 3028/PUN/2026 [2021-22

[A] VIPUL ASHOK AGARW AL (E-FILE)

[A] VIPUL ASHOK AGARW AL (E-FILE)

18

T

ITA 3032/PUN/2026 A2024-25

[A] AMIT VIJAY BALATIWALE (E-FILE)

Assista%ﬁgisfmr

Al



